CAUSE LIST OF "A" BENCH FOR 06th JULY 2026 (WEBNESBAY)

INCOME TAX APPELLATE TRIBUNAL, CHENNAI MoNDA‘/

BENCH WILL NOT FUNCTION

Appeal Number

Assmt. Y Assessee Name

Counsel

Remarks

ITA 2166/CHNY/2025

2018-19

[A] CHANDRAMAL SARAVANAN

ITA 3255/CHNY/2025

2013-14

[A] VELAN NAGAR (AOP)

Abhishek Murali

ITA 3256/CHNY/2025

2016-17

[A] MOUNASAMY RAJAMMAL

Abhishek Murali

Si.No.1-7

ITA 3458/CHNY/2025

2017-18

[D] SOUNDARAPANDIAN ASIR .

Adj. To

ITA 3486/CHNY/2025

2015-16

[D] M/S. CHOLA INSURANCE DISTRIBUTION SERVICES PVT LTD

07.09.2026

ITA 3487/CHNY/2025

2016-17

[D] CHOLA INSURANCE DISTRIBUTION SERVICES PVT LTD

ITA 3661/CHNY/2025

2021-202

[A] MUTHUSAMY RAJKUMAR

ITA 1880/CHNY/2026

2010-11

[A] CAVENDISH BIO PHARMA PVT. LTD. (SMC)

ITA 1970/CHNY/2026

2009-10

[A] CAVENDISH BIO PHARMA PVT. LTD.

ITA 2086/CHNY/2026

2011-12

[A] CAVENDISH BIO PHARMA

Sanjay Kumar

ITA 1077/CHNY/2026

2018-19

[D] ARCOT VARDHAN SARATHY

ITA 1080/CHNY/2026

2026-27

[A] THIRUMANGAI ALWAR CHARITABLE TRUST

Si.No.8-17

13

ITA 1082/CHNY/2026

2017-201

[A] SANDHYA PROP. VISWAM INDUSTRIES

Adj. To
08.09.2026

14

ITA 1083/CHNY/2026

2018-19

[A] IQRA EDUCATIONAL AND CHARITABLE TRUST

15

ITA 1084/CHNY/2026

2019-202

[A] IQRA EDUCATIONAL AND CHARITABLE TRUST

16

BMA 1/CHNY/2026

2016-17

[A] KARTHIK BALACHANDRAN ATHREYA

17

BMA 2/CHNY/2026

2017-18

[A] KARTHIK BALACHANDRAN ATHREYA
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CAUSE LIST OF "A" BENCH FOR 07th JULY 2026 (TUESDAY)

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

BENCH WILL NOT FUNCTION “

Sri|Appeal Number

Assmt. Y

Assessee Name

Counsel

Remarks

ITA 2371/CHNY/2025

[y

2009-10

[A] ANTHONISAMY SELVARAJ

ITA 2372/CHNY/2025

N

2011-12

[A] ANTHONISAMY SELVARAJ

w

ITA 3388/CHNY/2025

2011-12

[A] KUPPUSAMY THARMARAJ PAKKIRISAMY L/H OF
LATE SMT T ARUMAIKANNU

ITA 3433/CHNY/2025

2017-18

[A] SOOSAI MANICKAM THERASA

Si.No.1-10

ITA 647/CHNY/2026

2017-18

[A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd

Adj.To

ITA 648/CHNY/2026

2017-18

[A) TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd

09.09.26

ITA 649/CHNY/2026

2018-19

[A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd

ITA 650/CHNY/2026

2018-19

[A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd

ol [N |lo|ju | b

ITA 651/CHNY/2026

2019-20

[A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd

10|ITA 652/CHNY/2026

2019-20

[A] TAMRAPARANI ENTERPRISES AND REALTY Pvt Ltd

11|ITA 1087/CHNY/2026

2019-20

[A] SHRI PRAVEEN KUMAR JAIN

121TA 1089/CHNY/2026

[A] ANCHOR WELFARE TRUST

13|ITA 1090/CHNY/2026

[A] ANCHOR WELFARE TRUST

T.vasudevan

14/ITA 1092/CHNY/2026

2018-19

[A] DINRAM HOLDINGS PVT. LTD.

Si.No.11-18
Adj.To

15|1TA 1095/CHNY/2026

2020-21

[A] SOHAN RAJ KHANTED GUNGANTH RAJ

10.09.26

16(ITA 1096/CHNY/2026

2020-21

[A] MOHAMMED ASIF KHALEEL

Arjun Suresh

17|ITA 1097/CHNY/2026

2017-18

[A] VETRICHELVAN VIJAYASARATHY

18|BMA 3/CHNY/2026

2018-19

[A] NACHIMUTHU VELUSAMY

N.V.Balaji
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI -
CAUSE LIST OF "A" BENCH FOR 08th JULY 2026 (WEDNESDAY)
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER
AND BEFORE HON'BLE GAGAN GOYAL, ACCOUNTANT MEMBER
IN COURT ROOM 2

Sr

Appeal Number  |Assmt. YdAssessee Name . Counsel |Remarks

ITA 3420/CHNY/2025 |2021-22 | [A] RAJAS RATHNA JEWELLERS PRIVATE LIMITED Lakshmi Narasimhan

ITA 3522/CHNY/2025 |2013-14 | [A] THE VILLUPURAM DISTRICT CENTRAL CO-OP BANK L1

ITA 3523/CHNY/2025 |2014-15 | [A] THE VILLUPURAM DISTRCIT CENTRAL COOP BANK LT| Ravi Kannan

ITA 3524/CHNY/2025 |2017-18 | [A] THE VILLUPURAM DISTRCT CENTRAL COOP BANK LTL

ITA 598/CHNY/2026  [2013-14 |[A] VENKATACHALAM DHANAPAL (SMC)

ITA 1098/CHNY/2026 |2019-20 | [A] KATHIJA BEVI T.V.Muthu Abirami

N oo o s Jw N e

ITA 1099/CHNY/2026 |2012-13 | [A] KARTHIKEYAN T.V.Muthu Abirami

[A] CHENNAI PHARMA INDUSTRIAL INFRASTRUCTURE

8|ITA 1102/CHNY/2026 |- UPGRADATION CO. R.Vijayaraghavan

o|ITA 1103/CHNY/2026 [A] CHENNAI PHARMA INDUSTRIAL INFRASTRUCTURE

10| ITA 1104/CHNY/2026 | 2010-11 | [A] THE TIRUCHIRAPALLI DISTRICT CENTRAL CO-OP. BANK _

11|ITA 1105/CHNY/2026 [2011-12 | [A] THE TIRUCHIRAPALLI DISTRICT CENTRAL COOP BANK LTD.

12|ITA 1106/CHNY/2026 [2012-13 | [A] THE TIRUCHIRAPALLI DISTRICT CENTRAL CO-OP BANK LTD. |  Venkatram &

13|ITA 1107/CHNY/2026 [2013-14 | [A] THE TIRUCHIRAPALLI DISTRICT CENTRAL CO-OP BANK LTD. Co.

14[ITA 1108/CHNY/2026 |2014-15 | [A] THE TIRUCHIRAPALLI DISTRICT CENTRAL COOP BANK LTD.

15[ITA 1109/CHNY/2026 |2022-23 [A] THE TIRUCHIRAPALLI DISTRICT CENTRAL CO-OP BANK LTD.

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_2
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AND BEFOR

INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF "A" BENCH FOR 09th JULY 2026
BEFORE HON'BLE ABY T.VARKEY, JUDICIAL MEMBER

IN COURT ROOM 2

(THURSDAY)

E HON'BLE GAGAN GOYAL, ACCOUNTANT MEMBER

srl|Appeal Number

Assmt. YdAssessee Name

Counsel

Remarks

ITA 53/CHNY/2026

2015-16

[A] KASI NADAR PAULRAJ NADAR KANNAN

CO 22/CHNY/2026

2014-15

[A] JAYAPRIYA COMPANY

CO 23/CHNY/2026

2015-16

[A] JAYAPRIYA COMPANY

€O 21/CHNY/2026

2013-14

[A] JAYAPRIYA COMPANY

2016-17

[A] JAYAPRIYA COMPANY

ITA 1110/CHNY/2026

2013-14

[D] JAYAPRIYA COMPANY

ITA 1111/CHNY/2026

2014-15

[D] JAYAPRIYA COMPANY

ITA 1112/CHNY/2026

2015-16

[D] JAYAPRIYA COMPANY

1
2
3
4
5|CO 24/CHNY/2026
6
7
8
9

ITA 1113/CHNY/2026

2016-17

[D] JAYAPRIYA COMPANY

10{ITA 1114/CHNY/2026

2027-28

[A] ANNAI TRUST

11|ITA 1120/CHNY/2026

2022-23

[A] TUSHARKANT

12|ITA 1121/CHNY/2026

N

2016/ [D] KALAVATHY

The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_2
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF "A" BENCH FOR 08TH JULY 2026 (MONPAY) WEDNESDA'Y
BEFORE HON'BLE INTURI RAMA RAO, ACCOUNTANT MEMBER

AND HON'BLE MANU KUMAR GIRI, JUDICIAL MEMBER

IN COURT ROOM 3
Sri/Appeal Number  [assmt. YdAssessee Name Counsel [Remarks
1{BMA 4/CHNY/2024 2017-18 | [A) PERIASAMY RAMESH RAJAH
2|BMA 5/CHNY/2024  |2017-18 | [A] PERIASAMY REMESH RAJAH R.Vijayaraghavan
3[BMA 6/CHNY/2024  [2017-18 | [A] PERIASAMY RAMESH RAJAH
4]ITA 3319/CHNY/2025 |2016-17 | [A] M/S. PEBBLEBROOK ECOENERGIES ENERGY PVT. LTD| Rakesh Joshi
5|ITA 3320/CHNY/2025 |2016-17 [A] M/S. HILLSIDE GARDEN PVT. LTD. ——
6{ITA 3321/CHNY/2025 |2016-17 | [A) M/S. GREENWOOD FARMS PV, LTD. Joshi
71ITA 3322/CHNY/2025 2016-17 | [A] M/S. AVINASH PLANTATIONS PVT. LTD.
8|ITA 3307/CHNY/2025 [2017-18 | [A] CHALLANI RAANKA JEWELLERS Uttamchand Jain
The Link for Hybrid Hearing is : https://itatchennai.my.webex.com/meet/court_room_3
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

PART HEARD CAUSE LIST OF A" BENCH FOR 08TH JULY 202
BEFORE HON'BLE SHRI $.5.VISWANETHRA RAVI, JUDICIAL MEMBER
AND HON'BLE Ms. S.PADMAVATHY, ACCOUNTANT MEMBER

6 (MONDAY) WEDNESDAY

IN COURT ROOM 2 (PART HEARD)

Assessee Name Counsel |Remarks |

Srl|{Appeal Number  |Assmt. Y
1{ITA 804/CHNY/2026  |2006-07 [A] ASHWATH PRINTERS AND COVERTERS ..
‘ = - R.Vijayaragahvan
2|ITA 805/CHNY/2026  {2007-08 | [Al ASHWATH PRINTERS AND CONVERTERS

The Link for Hybrid Hearing is : https:/litatchennai.my.webex.com/ meet/court_room_2
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IN COURT RoOM 4 — |
VI‘WM\ Assmt, Assessee Name Counse] Name Rema
Srl |Appeal Nu -
1 [iTA 4043/CHNY/2025 2016-17_| [A] PREMAKUMAR| R.Vijayaraghay
T == [A] RANGANATHAN RAJESWAR] .
| 2 |ITA 4045/CHNY/2025 2020-21 CHARITABLE TRUST R.Vijayaraghay
| 3 [ITA 4046/CHNY/2025 2016-17_ | [a] PATTAB| THYAGARAJAN %ghi_______
4 |ITA 4047/CHNY /2025 201213 | (A PERUMALSAMY SRINIVASAN R.Vijayaraghay .
5 |ITA 4048/CHNY/2025 201213 | [a] PERUMALSAMY SRINIVASAN - S
| 5 | ——
6 (ITA 1477/CHNY/2006 201314 | (] JAYARAMAN BALARAMAN S
—] -_—-——-_—____
7 |ITA 1478ICHNY/2026 201415 _|[a) JAYARAMAN BALARAMAN
(7 — -
8 |ITA 1479/CHNY/2026 201415 | () ADINATH ELECTRONICS
9 |ITa 1480/CHNY/2026 201516 | [a] ADINATH ELECTRONICS
[ 9 \\\-—\\
10 |iTA 1481/CHNY/2025 201617 | (o] ADINATH ELECTRONICS
\\\-_‘_‘ﬁ_
|11 [ITA 1482/CHNY 2026 01718 | 1p ADINATH ELECTRONICS
|12 |ITA 1483/CHNY/2026 201819 | [a ADINATH ELECTRONICS
13 [ITA 1485/CHNY /2026 202425 [A]PALLAY, SHRINIVAS DEMPO
[~ _-‘———-______
|14 [ITA 1486/CHNY/2025 201718 | [a STATE BANK oF INDIA
|15 [iTA 1725/CHNY/2025 2022-23 [A] JBA METAL COMPANY G.Baskar [
The Link for Hybrid Hearing is hrtps:ﬂitatt:henn%J\J
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INCOME TAX APPELLATE TRIBUNAL CHENNAI

CAUSE LIST OF B BENCH FOR 07-JULY-2026 (TUESDAY)
BEFORE HON'BLE SH.MANU KUMAR GIRI, JM

AND HON'BLE SHRI S.R.RAGUNATHA, AM

IN COURT ROOM 4
srl |Appeal Number Assmt. |Assessee Name

(D] RAMANAICKENPET
ITA 2591/CHNY/2025  [2017-18 |RAMAMOORTHY VASU

ITA 2671/CHNY/2025  |2016-17 [A] THIRUMALAI ARANGANNAL

[A] SREE VADIVAMBIGAI TEXTILE
ITA 3653/CHNY/2025  |2017-18 MILLS PVT. LTD. S.Vasuki

ITA 3774/CHNY/2025  {2017-18 | [A] SAKTHI AUTO COMPONENT LTD.
ITA 4050/CHNY/2025  |2017-18 _ | [A] CHHOTHAMAL PARASMAL CHENNAI|G Baskar
ITA 4058/CHNY/2025  |2015-16 | [A] DINESH KUMAR

ITA 4060/CHNY/2025  |2016-17 | [A] GREEN HAMMOCK AGRO PRIVATE

[A] REVERSIDE RENEWABLE POWER
8 |ITA4061/CHNY/2025  |2016-17 |PRIVATE LIMITED

9 |ITA4073/CHNY/2025 |2018-19 | [A] CHOLA AKSHAYAM DEVELOPERS  |S.Sridhar
10 [ITA 1492/CHNY/2026  [2020-21 | [A] SNJ MARKETING AND TRADING
11 [ITA 1493/CHNY/2026  |2021-22 | [Al SNJ MARKETING AND TRADING

12 |ITA 1495/CHNY/2026  |2017-18 | [A] REMA ASLEY SCHIFFER

13 |ITA 1497/CHNY/2026  [2016-17 | [A] GANESAN VENKATACHALAM

[D] GURUSAMY VARADARAJAN
14 |ITA 1498/CHNY/2026  [2016-17 |MARKANDAYAN (SMC)

[D] JEPPIAAR FISHING HARBOUR
15 |ITA 1541/CHNY/2026  |2016-17 [MUTTOM PRIVATE LIMITED

16 |ITA 1542/CHNY/2026  {2020-21 | [A] NITHYANANDAM

[A] SESHASAYEE PAPER AND
17 |ITA 1547/CHNY/2026  |2018-19 |BOARDS LIMITED

Counsel Name |Remarks

M.Abhishek

N =

~N | | |~ W

18 |ITA 1555/CHNY/2026 |- [A] FEEED
19 |ITA 1558/CHNY/2026  |2022-23 | [A] SREE RAJESWARI MILLS LTD.
[D] BROTHERS OF THE SACRED
20 |ITA 1563/CHNY/2026  [2018-19 |HEART OF JESUS l
The Link for Hybrid Hearing is https://itatchennai.my.webex.com/meeticourt_room_4 , U
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI

CAUSE LIST OF B BENCH FOR 08-JULY-2026 (WEDNESDAY)

BEFORE HON'BLE SH.MANU KUMAR GIRI, JM

AND HON'BLE SHRI S.R.RAGUNATHA, AM

‘ IN COURT ROOM 4
Syl |Appeal Number Assmt. [Assessee Name Counsel Name |Remarks
1 |ITA 2708/CHNY/2025  |2018-19 | [A] KALIAPPAN SELVARAJ
2 '|ITA 3620/CHNY/2025  |2017-18 | [A] PERIYASAMY THIRUGNANAM J.Saravanan
3 |ITA 4062/CHNY/2025  |2016-17 | [A] DIKPALA DEVELOPERS PRIVATE
4| ITA 4063/CHNY/2025  |2016-17 | [AJANISH ORCHARDES PRIVATE
5'|TA 4068/CHNY/2025  [2018-19 | [A] ANITHA TEXCOT INDIA PVT. LTD. T.Banusekar
6 |ITA 4069/CHNY/2025  |2019-20 | [A] ANITHA TEXCOT INDIA PVT. LTD.
7 |ITA 4070/CHNY/2025  |2020-21 | [A] ANITHA TEXCOT INDIA PVT. LTD.
8 |ITA4071/CHNY/2025  |2021-22 | [A] ANITHA TEXCOT INDIA PVT.LTD.
g [D] LANDMARK HOUSING PROJECTS
9 |ITA 4080/CHNY/2025 |2015-16 |CHENNAIPVTLTD V.Dinakaran
10 |IT(SS)A 2/CHNY/2026  {2020-21 | [A] MAYANK PAREEK B.Ramakrishna
14 |IT(SS)A 3/CHNY/2026  |2020-21 | [A] HEMANT SHANTILAL JAIN B.Ramakrishna
| [D] 11 526 M. AGARAM PRIMARY AGRI.
12 |ITA 1500/CHNY/2026  {2019-20 [COOP. CREDIT SOCIETY LTD.
13 ITA 1501/CHNY/2026  |2019-20 | [A] MANOJKUMAR MARIMUTHU
14 |ITA 1502/CHNY/2026 2019-20 | [A] MANOJKUMAR MARIMUTHU
1 [D] GVR RMN HUBLI LAKSHMESHWAR
15 {ITA 1503/CHNY/2026  |2018-19 |ROAD PROJECT PRIVATE LIMITED
16 |ITA 1504/CHNY/2026  {2009-10 [A] TRANSCON ASSOCIATES P. LTD.  |G.Baskar
17 |ITA 1505/CHNY/2026  |2020-21 [A] KARTHIKARAJ PREMALATHA G.Baskar
118 [ITA 1567/CHNY/2026  |2016-17 | [A] JEYARAMAN JOHNSON KUMAR
19 |ITA 1568/CHNY/2026  [2016-17 | [A] JEYARAMAN JOHNSON KUMAR
20 [ITA 1569/CHNY/2026  |2010-11 | [A] M. YUVARAJ Y.Sridhar
121 |ITA 1574/CHNY/2026  {2012-13 | [D] PONDY FARM MACHINERY
22 |ITA 1581/CHNY/2026  |2016-17 | [A] KARTHIK VR THONDAIMAN S.Sridhar )
23 |ITA 1582/CHNY/2026  [2017-18 | [A] KTV HEALTH FOOD PVT. LTD. S.Sridhar }

The Link for Hybrid Hearing is https:ﬁitatchennai.my.webex.comfmeeb'court_room_4
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INCOME TAX APPELLATE TRIBUNAL, CHENNAI
\

CAUSE LIST OF B BENCH FOR 09-JULY-2026 (THURSDAY)
BEFORE HON'BLE SH.MANU KUMAR GIRI, JM

AND HON'BLE SHRI S.R RAGUNATHA, AW |
W IN Remarks ||
srl |Appeal Number Assmt. TAssessee Name Counsel Name
T e [A] THE TAMIL NADU DR AMBEDKAR )

1 [ITA 4139/CHNY/2025 201314 |LAW UNIVERITY R.Vijayaraghav

2 |ITA 4140/CHNY/2005 201516 | [A) RAJAN GUNASEELAN G.Baskar

3 |ITA 4141/CHNY/2025 202122 _| [A] AE. AUTOMOTION PVT. LTD.

4 [ITA 4143/CHNY/2025 201819 | [A] RAMMOHAN VIMALADEV|

5 |ITA 4146/CHNY /2005 2020-21 | [A] TAMILSELVAN RAJAMANICKAM

8 IITA 4147/CHNY 2025 201819 | ) PERIANAYAGAM JEYASURESH JAYARA, ——
| 7 1ITA 1506/CHNY/2025 2019-20 | [A] GREEN PARK EDUCATIONAL TRUST G.Baskar |
8 |ITA 1508/CHNY/2026 201516 |14 SUNDARAMURTHY VSHAMURTHY [Madhy gg ta

. {A} ARUMUGASAMY PONNUSAMY p

3 {ITA 1508/CHNY /2006 201516 |MURUGESAN T.Vasudevan '
T {26 | (Al ARUMUGASARY PONNUSAMY D |
10 [ITA 1510/CHNY /202 201516 _|MURUGESAN
1 ITA 1511/CHNY 2008 2017-18 [ SAMUEL DURAISWAMY
12 |ITA 1512/CHNY 2026 201718 |1 VELLAISAMY SEKAR T R R
13 1ITA 15131CHNY 2026 2016.17 MW\
14 1ITA 1514/CHNY /2006 2020-21 Wm\\‘
L TAT515ICHNY 2026 |15 12 M\
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